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Damanp No. 120—Carrzan. Ovriay or
THE MintsTay oF ScmntTiric Re-
EBARCE AND CULTURAL Arrams

“That a sum not exceeding
Rs. 2,18,03,000 be granted to the
President to complete the sum
necessury to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1980, in respect
of ‘Capital Outlay of the Minis-
try of Scientific = Research and
Cultural Affairs'.”

MINISTRY OF TRANSPORT AND COMMUNI~
CATIONS

Mr. Deputy-Speaker: The House
wil] take up discussion on Demands
Nos. 86 to 94 and 131 to 135 relating
to the Ministry of Transport and
Communications for which 8 hours
have been allotted.

Hon, Members desirous of moving
cut motions may hand over at the
Table within 15 minutes the numbers
of the sclected cut motions 1 shall
treat them as moved, if the members
m whose names those cut motions
stand are present in the House and
the motions are otherwise in order.

DxManp No. 85—MiINisTRY OoF TRANS-
PORT AND COMMUNICATIONS

Mr Deputy-Speaker: Motion mov-
ed:

“That a sum not ecxceeding
Rs. 30,01,000, be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
af ‘Ministry of Transport and
Communications’.”.

Dxuanp No. 88—INpian Posrs amp
THReRAPES DEPARTMENT (INCLUDING
Worxnig Exprwsxs)

.dllr. Deputy-Speaker: Motion mov-
“That a sum not exceeding

Res. 60,81,60,000 be granted to the
President to complete the sum

v
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necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1860, in respect
of ‘Indian Posts and Telegraphs
Department (including working
expenses)°’.”

Dezmanp No. 87-~MERCANTILE MARmINE
Mr Deputy-Speaker: Motion mov-
ed 3

“That a sum not exceeding
Rs. 63,19,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Mercantile Marine'."”,

Demanp No 88-- Licur-Housks AND
LicHr-sHIes.
Mr Deputy-Speaker: Motion mov-
ed.

“That a sum not exceeding
Rs. 1,18,13,000 be granted to the
President to cumplete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
3lst day of March, 1960, in respect
of ‘Light-Houses and ‘Light-
ships'.”,

Demany No 89—Merrrororocy

Mr Deputy-Speaker: Motion mov-
ed

“That a sum not exceeding
Rs 1,4893,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, m respect
of ‘Meteorology’.”

DemaNu No 90—Overszas COMMUNI-
CATIONS SERVICE

Mr Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 1,17,83,000 be granted to the
President to complete the sum
necessary to defray the charges



9369 Demands

which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Overseas Communications
Service’.”.

Dzmanp No, 91—AviaTiON

Mr Deputy-Speaker: Motion mov-

“That a sum not exceeding
Rs. 6,50,25,000 be granted to the
Pres dent to complete the sum
necessary to defray the charges
which will come n course of pay-
ment during the year ending the
81st day of March, 1960, in respect
of ‘Aviation’”.

DeMmaNp No. 82—-CenTrat. Roan Fume

Mr. Deputy-Speaker: Motion mov-
ed.

“That a sum not exceeding
Rs. 3,56,24,000 be granted to the
Pres dent to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1966, in respect
of ‘Central Road Fund’”.

DemAND No.  83—COMMUNICATIONS
(mcropiNe Narionar HicBways)

Mr  Deputy-Speaker: Motion mov-

“That a sum not exceeding
Rs. 6,09,01,000 be granted to the
Presdent to complete the sum
hecessary to defray the charges
which will come in course of pay-
ment during the year ending the
81st day of March, 1960, in respect
of ‘Communications (including
(Nationa! Highways)'.".

Demaxp No.
TURE UNDER THE MINIgTRY OF TRANS-
PORT AND COMMUNICASIONS

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 1,56,91,000 be granted to the
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Pres.dent to complete the sum
necessary: {0 defray the charges
which will come in course of pay-
ment during the year ending the
3ist day of March, 1969, in reqp:ld
of ‘Miscellaneous Deputmlqh
other Expenditure under the
Ministry of Transport and Com-
munications’.”.

Demanp No, 131—Carrrar Outrar ow

I¥DIAN PosSTS AND TELxoRAPHS (NOT
ME? FROM REvanux)

Mr Deputy-Speaker: Motion mov-

ed:

“That 2 sum not exceeding *
Rs. 31,33,64,000 be granted ta the
Pres.dent to complete the sum
necessary to  defray the charges
which will come in course of pay-
ment during the year ending the
3ist day of March, 1960, in respect
of ‘Capital Outlay on Indian Posts
and Telegraphs (not met from
Revenue)’.”

DemaND No. 132—~CapPrrar OuTLAY ON

Crvit.  AviaTion
Mr Deputy-Speaker: Motion mov-

ed:

“That a sum not exceeding
Rs. 3,87,16,000 be granted to the
Presdent to complete the sum
necessarv to  defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Capital Outlay on Cuvil
Aviation".”.

Dzmanp No. 133—Carrrar Outray o
Porrs

Mr  Deputy-Speaker: Motion mov-

“That a sum pot exceeding
Rs. 2,78,21,000 be granted to the
President to complete the sum
necessary to  defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Capital Outlay on Ports’.™.
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DeMmaAnpd No. 184—Carrrar OUTLAY ON

Roans . .

Mr. Depaty-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs, 185,12,50,000 be granted to the
Pres'dent to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
S1st day of March, 1960, in respect
of ‘Capital Outlay on Roads’.”

Dnu‘um No, 185—OrHER CaAPITAL OF
THE MINISTRY OF TRANSPORT AND
COMMUNICATIONS

Mr. Deputy-Speaker: Motion mov-
ed:

“That a sum not exceeding
Rs. 8,03,09,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in respect
of ‘Other Qutlay of the Ministry
of Transport and Communica-
tions'.”

Shri Punnoose (Ambalapuzha): At
the very outset, I have to say that I
intend to confine myself to transport,
more particularly by shipping and in a

general way, road transport. Looking .

st the way our shipping industry is
developing, 1 might say that the
record is very depressing. Even in
1047, it was thought that our shipping
fonnage was distressingly small, and
the way the industry has conducted
itself during these years does not give
room for much hope. To a country
like India w:th a long coastline of
over 3,800 miles, shipping tonnage of
a tremendous gize is needed in order
to cope with the vital supplies of the
land and to carry on foreign trade. It
was ‘calculited in 1947 that the coun-
try required 2 million tons of ship-
ping. But things have changed much
s‘nce then. Today modest calcula-
tions show that we require 2'5 mil-
Hen tons of shipping. We are doing
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every year something like Rs. 1,500
crores worth foreign trade. Bvery
year we are spending by way of
freight Rs. ‘150 crores, out of which
the legitimate share of Indian shipping
ig Rs. 75 crores. But the fact is that
we do not get more than Rs 1§
crores, That means we are losing
every year Rs. 60 crores. Whenever
the question of the development of
our shipping industry is taken up,
whenever the question of strengthen-
ing our fleet is taken up, we are told
about the difficulties of foreign
exchange. But, every year, this coun-
try has to pay a big amount by way
of freight. And, if only we are able
+o gather our resources and prepare
a plan and work it out we will be
able to catch up. But that is not the
story if we look at it closely.

In 1947, the shipping industry was
considered as the close preserve of the
private sector. At that time, it was
considered that Government had only
one function and that was to assist
private enterprise But a lot of
assistance was given ‘to the private
sector and it was not prepared %o
invest any money with the result that
the results were very discouraging.
Therefore, Government took another
step forward. Apart from assistance,
they tried to participate; they tried
what we call mixed ownership.

At that time Government proposed
that they will have corporations.
They declared that they will have two
or three corporations formed within
a year or two and that Government
will take 51 per cent and 26 per cent
of the shares wil] be given to the
private companieg dealing in shipping
and 23 per cent will be subscribed by
the publie The public did not sub-
scribe and Government took 51 per
cent. The 23 per cent that had to be
subscribed by the public was also
taken by the Government and the 28
per cent was given to Scindias and,
thus, the Eastern Shipping Corpora-
tion came into existence. The idea
was mooted in 1947 and for long three
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years consultations went on and it
took shape onlv in 1850

But, after some time with the
passing of the Companies Act, the 26
per cent share of the Scindias was also
purchased by Government and the
Eastern Shipping Corporation became
& purely government Corporation
And, in 1054, the Western Shipping
Corporation was also formed Thus,
iwo corporations came mto existence,
and the shipping industry is no more
the preserve of the private capital

Nevertheless, If we closely study
the whole industry we will find that
there 1s a lot of confusion about 1t
Even today the public sector in this
industry stands m a very apologetic
way Please read the speeches made
by the Chairman of the Eastern Ship-
pmg Corporation as well as the Chair-
man of the Western Shipping Corpora-
tion You will feel that the Chairman
13 always 1n the dock and that he 1s
trying to explain to private capital:
‘Look here, we are not thriving well
we have gone to routes which are the
least paying, whatever subsidy 1s
given, whatever loan 18 available 1s
gfiven to you and we have no ships
‘We are not adding to our fleet Now,
we are waiting for the Third Plan’
That is the attitude taken

The objective of the Second Plan 1s
very modest We aimed only at 9
lakh tong of shipping Everybody
will agree that it 15 Yvery low, too
low for our purposes From what we
have achieved up to date, it is quite
clear that we are not going to achieve
even these 9 lakh tons

With regard to the way in which
these corporations have to function in
the industry, we find certein features
standing out I rvefer to the routes.
All the paymng routes, all the profit-
sble routes are almost exclusively in
the hands of the private sector. It is
said that the entire coastal shipping
belongs to the private sector 1 do
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not particularly object to that. But,
what do you really find? Something
like 30 to 88 per cent of the coastal
shipping was not carried by Indian
bottoms but by ships, with foreign
fiags. I can understand Government
giving a sort of protection or limited
protection to private mndustry here in
this country But I cannot understand
why foreign ships are allowed to
come in when the private sector is
not able to discharge its function
The private sector goes on chartering
foreign ships and trading while the
public sector 1s looking at it helpless-
ly This position 1s, I think, a hang-
over from the past. The Government
of India must, here and now, come
forward with a clear, definite and
precise statement as to its policy with
regard to shipping

It has been proved and proved to
the hilt that private capital cannot
deliver the goods Therefore 1t 1is
mmevitable and irresistible that Gov-
ernment should step in and take the
full responsibiity I do not wish that
private industry should be ousted I
do not wish that the private sector
shall be wiped out Permut pnivate
sector to function Give it encour-
agement I am not agamnst even giv-
ing them assistance. But the legiti-
mate right of the public seqtor s
being overlooked But, what is the
meaning of the Chairman of these
Corporations saymg to the private
sector ‘You are all /behaving very
well, we know 1it, the Minister also
knows it’ and all that> Why should
they always fee] as if they are in the
dock? Why shouid that be?

With regard to purchase of vessels,
the Chairman complains—] think %
was the Chairman of the Western
Corporation—that they could not pur-
chase additional ships, and that the
money that was avalable was given
as loan to private enterprise Why
and how are we not able to purchase
ships and develop our public sectoe?
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This 1s particularly the opportune
mnment for me to refer to the speech
of the Chairman of the Eastern Ship-
ping Corporation 1n  December last
He says:

“We can purchase second-hand
vessels on easy payment terms;
and ship-building yards are pre-
pared to accept orders on fixed
price without escalation and with
deliveries to be effected within a
short period of 10 months It s
a buyer's market today, and 1t
can eatily become a seller’s
market tomorrow”

The opportunmity that we now have
to obtain tarmage at a ressonable cost
may no! recur for years to come
What steps are being taken to
strengthen our fleet> I am told that

, there are parties who are prepared to
deliver the gnods now and to receive
money as and when the vessels begin
earning Why not we arrange to
purchase” These are some of the
immediate steps that Government
should take

In regard to routes also 1 do not
understand why there should be these
water-tight compartments for private
sector and public sector® There are
tertamn  routes where the private
sector flourishes The shipping com-
pantes ply their ships. But, it is quite
clear that they alone cannot discharge
the job and carry the whole freight
Why not the public sector also get a
share? A co-ordination committee
may sit and work out the details.
But, to keep these two in two separate
compartments and to leave the whole
area to private shipping like that is
not good. Today it is the Govemn-
ment that chooses the routes. It is a
practice which I believe should be
discontinwed. Government may lay
down brosd policies and also may
suggest that such and such lines
should be taken up by the corpora-
tions. There are certain lines which
may not be very profifable. But in
our national interests a corporation n
Tunning those lines may have to take
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1t up. Therefore, the Government
may indicate its mind and the losses
sustained by the corporation may be
made good by the Government. With
regard to the other lines, I think they
should be looked from the commerciat
point of view The corporation must
judge whether it is worthwhile taking
it or not. If that 1s done I think the
results will be quite different. The
Chairman of the Eastern

Corporation says that it has sustamed
losses or that the profit is negligible.
But the private company has made
good profit. Why 18 this difference
between the earnings of the private
companies and the public sector? It
18 because of the reasons given by me.

15-52 hrs
[Surt BARMAN 1n the Chairi

The public sector should develop

its  fieet and must go forward in a
big way

Shri V. P. Nayar (Quilon). There
seems to be a sub-committee going on
there

Shri Punnocse: Is it a co-ordination
committee? Government wmust step
up the public sector and must develop
it and 1t must be made clear that
wherever possible the public sector
will be developed

There 15 the Hindustan Shippung
Yard; 1t 1s doing well and we are all
proud of it They have been asking
for a dry dock Without a dry dock
the ships that are constructed are
taken to Calcutta for dry docking It
18 not only expensive but it also
mnvolves time and inconvenience to the
manufacturer as well as the consumer.

There 1s one disquieting feature
about the training. The number of
persons trained in the Hindustan Ship-
vard is surprisingly small It would
appear that this Government has not
only no present plans to develop the
‘hip-building mdustry but also no
future plans. What is the mesning
of having such a small number of
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people for training? Why not develop
that and at least have a large number
of cadets who can take up the work
as and when it comes.

The question of the second shipyard
has been hanging fire for a long time.
When we ask questions we have been
told that the British Technical Mission
was comung and that will give the
last word It has come, reported and
gone, But the decision is not yet
known I do not know what 1s
happening about it I do not believe
in rumours I think that I need not
attach much importance or significance
to the broad ways m which it is
said that the second shipyard would
be in the west coast.

It 18 quite clear that the second
shipyard has been suggested for
Cochin  You wul be surprised to
know the way 1n which every section
of the public reacts to the delaying
attitude taken up by the Ministry
Xerala 1s a State with too much of
party politics. But if there is one
issue on which every one of our
people jom together and speak
with one voice, it 1g that the second
shipyard should be located there as
suggested by the British Technical
‘Mission without any further delay 1
may quote from a Malayalam daily—
the most venomous anti-communist
paper in that area and it is one of
the strongest supporters of the Con-
gress Party—Malayala Maenorama. It
‘hag written an editorial on this on the
17th of March that it is quite clear
now that some sort of a discrimina-
fory approach 18 being made with
regard to the second shipyard and
‘with regard to the report of British
Technical Mission. The paper goes to
‘the extent of saying that if 1t so
Jhappens and Cochin is denied this
right, then the Members of Parliament
from Kerala should resign and come
‘back Such is the strong feeling in
that area on this 1ssue. We do not
ask for any particular favour. Here
is the Technical Mission's recommen-

«dation and it has chosen Cochin as the
most fitting place. Why should there
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e any delay? The other day there
were some hints given about Calcutta,
or somewhere near Calcutta. We all
like Calcutta and respect it. But I
am sure that Calcutta 15 suffering not
from lack of industries but from too
much of mdustries, the excess of it

As such, 1 believe there is no reason
why Cochin should be denied its
right and why the second shipyard
should not be opened there I say
this not only from the interest of the
small State from which I am coming.
One thing 1s quite clear Unless the
second shipyard 1s opened here and
now we cannot proceed as fast as we
should We are sometimes talking
about the glones of India in the past
as a maritime State. We have got
every chance to achieve that again

But because of the ineptitude of the
Government on account of the callous’
negligence towards the whole ques-
tion, we are allowing that chance to
slip away. So, let us take up this
question more seriously because it is
a question of our whole future With-
out a mighty mercantile fleet, we can-
not think about the reconstruction of
our country or a prosperous future

As such, I believe we should establish
a second shipyard as early us possible

I would Iike to have a positive, clear
and definite reply from the hon

Minister Let there be no mysteries
about 1t. let us know where we stand

1 will make one or two.points with
regard ito road transpart The com-
petition between road and rail has
wrongly placed We believe that
there 1s no competition like that. If
the two are properly planned, there
js ample room for development for
both and both can serve a useful
purpose. There are some States which
have got a nationalised transport of
somle standing For instance, 1in
Kerala our transport was nationalised
in 1987

16 hrs.

All these years it has beén develop-
g, and today it is one of our most
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important sectors It serves the
people It 13 as useful to the people
as the railways themselves 1,809 miles
of our road are nationalised. We
have sunk a Jot ‘BF money there It
gives us good profit JSust imagine the
position of a State which has no other
source of revenue (Except for land
revenue, what 1s the other source fron!
which a State can get fnoney for
development? That land revenue it-
self 15 dwusdling, especially after
the Jund refbrms 1t #§11 go down very
muwch Thef this 15 the only one
source on which a State can depend—
the State transport

The State Government 15 asking for
icans 1 am not speaking for Kerals
alone Why are you bringing this
pressure on States for more corpora-
tions?” It 1s a very Shylockian atti-
tude You only want your pound of
flesh and that 15 why you are trying
to bring pressure on the State Gov-
ernments That 1s no yood

An Hon. Member: To eprn income-
tax

Shri Punnoose. Let them catch the
tax evaders instead of trying to
throttle the States They ask for
some loans We have got money from
the Railways and from the Transport
Minustry Rs 19 crores are available
for the development of road trans-
port If you can help the private
industry with loans, if you can give
loans to private shpping, i you can
give loans to the big business houses
in India, what 1s the justification in
denying loans to State Governments
for development of their nationalised
transport® That w.ll give employ-
ment to the people  thare
That will give more income to the
States At least from o position of
enlightened self-interest the Central
Government should help, because if
the States get so much of revenue
from transport the less will be the
Pressure on the Central Govern-
ment for more grants and loans in
other ways. Therefore, this Qquestion
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has to be looked at from that point of
view, In any case, the Central Gov-
ernmpt¥liould cease to bring pres-
sure on State Governments for the
formatibn of corporations If cor-
poratiphs are formed, the State Gov-
ernments will lose much of its income
and, I believe, the quality of service
will also be affected adversely.

Well, , may I ask what has
hap the Gokhale Commuttee
Report and the Master Plan with re-
gard to Wand transport? It has been
pending for the last two years Why
not take & decision on that? The
plan for repair and construction of the
Buckingham Canal has also been held
up It 18 a very important thing and
the Government wili have to take it
up immediately

Coming to water transport, I think
the Central Government must en-
courage the State Governments o
form water transport corporations
Such water transport corporations can
do good service to the public and can
also earn good money for the States
There also I would request the Cen-
tral Government to grant’loans to the
States

There 18 one other point, and 1 will
conclude  There are small islands 1n
the Indian Ocean which want to be
connected to the main land Today,
I understand, there are certamn
arrangements made but mostly made
by the Mimmstry of Home Affairs
What I would suggest 1s this, that
such islands should be connected by
the vessels given by the corporations
To a certain extent it will pave the
way If there 15 any loss that should
be made good by the Government, be-
cause these are not only useful for
trade but they keep these islands in
touch with the main land

Thesc are, Sir, the few remarks that
1 wanted to make

Shri Mansen (Darjeeling): Mr
Charman, Sir, I em grateful to you
for giving me this opportumty to
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speak on the Demands for Grants re-
lating to the Ministry of Transpost-and
Communications. 1 feel the nomen-
clature of ‘this Ministry should be ex-
panded and it should be called the
Ministry of Transport, Communica-
tions and Tourism.

During the limited time at my dis-
posal 1 will try to discuss the ques-
tion of tourism, which I think is a
very important wing of this Ministry.
The word ‘tounsm has gained a cer-
tain degree of importance in this
country during the past few years,
and its significance is gradually being
realised by both the Government and
the people,

Sir, the Ministry and, particularly,
the Minister in charge of tourism has
given a very good account of himself
in this particular fleld of tourism.
Tourism has come of age and has
come to stay in this country, but I
must say that this is a particular field
which has not been thoroughly and
completely explored and exploited.

The number of foreign tourists who
vigited this country in 1951 was 16,000.
This number swelled to 80,000 in 1957
giving us a foreign exchange earning
of Rs. 16 crores as against Rs 2}
crores in 1951. If steps are taken in
right direction and if a more realis.
tic ‘approach is adopted, I am sure
the number of foreign tourists will
rise to a level of about a million
giving us.a foreign exchange earning
in the region of Rs. 200 crores. It
is estimated that about 7,00,000
American tourists cross the shores of
their country every year with pockets
full of dollars looking for places to
8o, things to see, people to meet and
funs to enjoy. Even if 530 per cent of
these American tourists come into
this country it would mean quite a big
foreign exchange earning for us.

‘When I say Rs. 200 crores, one
might think It is g fairly big amount
of money. But I say, 8ir, it is not a
very dig amount compared to the in-
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finite variety of atiractions that this
country has. Western countries like
United Kingdom, France, Italy and
other smaller Eyrépean countries are
earning much more than "this with
lesser variety of attractions. In
England, it is estimated that in 1057
about a million, about 12 lakh tour-
ists visited that country giving them
a foreign exchange earning of about
£ 160 to £ 170 million. As a matter
of fact, the tourist traffic is a major
foreign exchange earner for Britain.

Tourist trafic does not give us only
dollars, it also helps to bring about
better understanding among nations of
the world and it promotes interna-
tional goodwill. Sir, every sweeot
memory carried by a tourist to his or
her country will add one more golden
link in the chain of our friendship
with that country. Tourist traffic,
therefore, has a great deal of human
value too.

I the Government realise the
potentiality of tourism and rises up
to it, ] am sure the need for voyage
of begging to foreign countries will
be lessened. This country is abund-
antly blessed with the best things
of the world—we have the highest
mountains in the earth, the only place
in the world from where the sunrise
could be seen in its supernatural
grandeur, we have places of historical
importance and cultural beauties like
Taj, Ajanta, Ellora, there are diverse
varieties of attractions in this coun-
try. It is said we have about. 500
tourist spots in this country. ‘These:
500 tourist spots are explored areas.
1 am sure there are many more areass
which are unexplored, undeveloped.
and if explored and developed they
might prove to be excellent tourist
spots in this country.

These 80,000 or 90,000 tourists who
come into this country and give us
foreign exchange to the tune of Rs. 16
erores t0 Rs. 20 crores every yesl,
do 30 out of sheer attraction for
beautiful tourist spots that thid coun-
try has, and they are not wlways very
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comfortable during their brief sojourn
in thi: country. Lack of proper ac-
commeodation, irritable customs, rules
and the depredations of the racket of
‘ jewelleries, souvenirs and curio sell-
ers, prohibition and perhaps begging
also, and various other things con-
front the tourists during their stay in
this country.

Accommodation, adequate and pro-
per, is a great problem in this coun-
try. It is estimated that this country
has today the western style of ac-
commodation for about 9,000 tourists
only. According to a leading hotelier
in this country it would cost us about
Rs. 38 crores to provide for additional
accommodation. Obviously 31t will
not be possible for the private sector
10 cope with the present pressure of
accommodation.  Therefore, Govern-
ment will have to come into the pic-

- ture. Apart from giving loans to such
private operators who are willing to
expand their establishments and to
enlarge their business, Government
should, in all important tourist spots,
construct hotels and run them under
State management. In fact, 1 very
often wish we had miniature Ashoka
Hotel in each of our important tourist
centres.

As far as these suggestions are con-
cerned these are all for long term
programmes. In the meantime, Gov-
ernment will have to take steps in the
line of what they have done in Delhi,
that is, they must start the paying
guest system and the hospitality
schemes. After all, what do the
foreign tourists want when they come
to a country? They want good and
proper place to live and clean and
good food to eat. I we introduce the
paying guest and hespitality schemes
our tourists will be happy W stay in
any good home in this country. As
a matter of fact, foreign tourists pre-
fer Indian touch end decor, which
they do not always get in all the
hotels. Of course, tourist officers will
h.nbmﬂna(mtdeﬂo!nuﬁonﬂ
in selecting homes and families for
such purposes. The system of bed
and breskfast which is very popular
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in England and other European coun-
tries would also be very much wel-
come- here. In fact the systeln of
bed and breakfast would encourage
the growth of good restaurants in this
country. Apart from that, the intro-
duction of hotels and rest houses in
all the important tourist centres will
also be very much welcome. The
Youth Hotels should also get their
righttul place.

In order to state the natural hunger
of tourists for entertainment, Govern-
ment should organise cultural pro-
grammes at least - in those tourist
centres where Government have their
Tourist Information Bureaux or tour-
it centres. Culwural programmes
like folk dances and folk songs and
even talks on the history and culture
of this country should be arranged. I
have observed that foreign tourists
have a living willingness or desire and
curiosity to know the country. In
fact, they are never surfeited by
honest informations about the coun-

“try. 1 dgfnot mean that they should

be dragged into a
polemics.

Another important thing is, people
living in the areas of tourist interest
should be encouraged to respect
foreign tourists and also the home
tourists. Nothing will please a tourist,
whether he is from ¥England, America
or one going from Calcutta to Darjee-
ling, more than a smile or readiness
to help. It will make the tourists feel
very much at home. The memory of
the magnificence and the besuty of a
place, as also the sweetness and the
smile of the people of a particular
tourist area would #e treasured by a
tourist.

controversial

It is quite sometime since the re-
port of the Hotel Standard and Rate
Structure Committee has been sub-

. matted. 1 feel that this report should

be discussed on the floor of the House
and until that is done I aiso feel that
the major recommendations made by
the Committee should be waccepted.
1f necessary, a comprehensive legia-
lation will have to be enacted in order
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{Shri Manaen]}

to regulata and standardise the hotels
and also to\bring in provisions to en-
sure the safety, convenience and com-
fory of the tourists.

In thig connection, may I remind the
hon. Minister, Shr1 Raj Bahadur -of
what he had said while addressing
the session of the All-India Hoteliers’
Convention some time back’ He was
pleased to say:

“l think the hotel industry has
come to age and nobody can
afford to i1gnore it. If we are in-
terested 1n tourism we shall have
to find a place for it in the Five
Year Plan”

We are conscious of Shrr Raj
Bahadur's zeal in this particular field
He has taken a number of progres-
sive steps to boost tourism in this
country. Would he be pleased to tell
this House" definite steps he has
taken since he made this su}‘ement"

May I, with your pernussion, specifi-
cally mention a tourist spot of mag-
nificient beauty which 1is very much
neglected and yet it finds its rightful
place 1n the itinerary of every well-
mformed tourist? This spot 1s Dar-
jeeling, the queen of hill stations and
the home of Tenzing. To Darjeeling,
people come from the farthest corners
of the earth to see the sun-rise from
“Tiger Hill and yet, the road to the top
of Tigexr Hill 1s not yet motorable I
dare sey, without any fear of con-
tradiction. tha Hill bas earned
for this country a Ixicly good deal of
foreign exchange Had this spot been
in some other part of the world, the
road to the top of thus hill, I am sure,
would have been made of gold. It
1s such a magnificient hill station and
a tourist centre, and yet Shri Rej
Bahadur's office, I mean, the Tourist
Informmtion Bureau, is a bare
10 X 1/ room with inadequate stafl.
1 would appeal to the hon. Minister
that he should pay a visit to Darjeeling
and stey there to find a suitable place
to construct an office for the Informa-

\APBXL!, 1989
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tion Bureau and also for the LAC.
In fact, I would be glad to help him
.to find such a place. In fact, I have a
spot in mind and it belongs to the
Municipality, so there should not be
any difficulty n getting that place
for this purpose.

Mr. Chairman: The hon Members
time is up.

Shri Manaen: Nir, I beg of you to
give me a few more minutes. I had
the privilege of meeting a number of
foreign and home tourists in Darjee-
ung, and thewr honest opinion was that
Darjeeling 1s a place of unique beauty
mn the world and also in India.

Sir, you have rung the bell and
although I had a strong temptation
to expatiate on the beauty of
Darjeeling, I have to resist the temp-
tation and I would only request the
hon. Minister Shri Rai Bahadur to
pay a visit to Darjeeling. I can, in
fact, be of serv.ce to him there as a
guide to him

In our enthusiam for foreign tour-
1sté we should not ignore the home
{ounists Tourism does not mean oaly
attracting tourists from outside 1t
also means encouraging and enabling
peoble from different parts of this
country to go to other parts of the
country Apart from shitting little
money from one place to the other, it
will also help to bring about an emo-
tional integration of different people
and help the, people to get to know
each other’s problems and difficulties
better. In this regard, the State Gov-
ernments must be activised. I am
in entire agreement with the princi-
ple laid down by the Planning Com-
mission which 15 mentioned at
page 112. 1 quote:

“The provision of facilities for
our foreign toursts is the res-
ponsibjlity of the C
ernment, and the provision of
such facilities for the home tour-
1sts is the responsibility of the
State Govermments”.
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But then there should not be any
hitch as to which areas are of interest
to foreign tourists and which arees
for home tourists. The State Gov-
ernments ghould be entirely entrust.
ed with the job of developing cheaper

mmmodnﬁon for home tourists and °
running separate tourist offices.

Shri D. C. Bharma (Gurdaspur):
How far is Kalimpong from
Darjeeling?

.

Shri Manaen: Two and a half
hours’ drive by land-rover. In each
State, there should be a separate
Ministry and Directorate for Tourism,
at least in those States where there
are a number of areas of lourist in-
terest. Serious and concerted efforts
will have to be made both in the
State and in the Union levels to boost
sourism in this country. Schemes in-
cluded 1n the second Five Year Plan
10 boost tourism are indisputably good,
but then, we would like to know when
the hon. Minister replies—of course
he has other major things to deal with
and I do not know whether he con-
siders tourism of major importance—
as to what definite measures have
been taken in this particular direction.

The sugggstion of the Planning
Commission to reduce the fund for
the central sector is not very welcome,
It would severely affect tourism, 1
must say. There may be valid reasons
for proposing to reduce the provision
of fund. But it is a serious thing so
far as tourism is concerned. 1 am

sure Raj Bahadurji was t very
happy about it. It is said i% the re-
port: .

“As a result of &;, a large

number of achemes which were

included in original pro.
gramme ha to be postpon-
ed for beingy donsidered for In-
clusion in, Third Five Year
Plan™,

-
Let us hope that the Third Plan will

of bolder schemes % bnost
in the eountry.

i

for Grants 9388

1 will be failing in my duty miser-
ably if I do not say a word or two
about the Calcutta port. Unless the
Government take bold steps with a
certain degree of imagination and
speed, 1 am sure Calcutta port may
have to be given up as a doomed port.
On Calcutta port hinges not only the
life of the people in and around ithe
metropolis of Calcutta, but the entire
trade and commerce of the eastern
region depends on the Calcutta. Sir,
I have no time and you are also getting
impatient. I have no time to nge
statistics. 1 am only hoping thl’i
Raghunath Singh would come forward
with statistics. @But unless some
measure 13 taken to save this port—
let us not only think of Bengal, which
we are very often inclined to do—
this will dislocate the life and economy
of the country as a whole. There is
no measure other than building the
Farrakha Barrage. It will not only
save the Calcutta Port, but it will also
provide cheap, speedy and easy com-
munication to North Bengal and
Asgam.

Speaking from the tourist point of
view—I would like to conclude by
making a reference to tourism again—
the journey to Darjeeling from
Calcutta by train is strenuous and al-
most a nightmare, and going by plane
is beyond the means of many. So,
the time has come for Government to
face the issue boldly. Let not the
Government evade this issue..

Nt Wo o mfew : (w Twv
FreiiT) ;. I I aEa F v
wowe § 6w g g e

/e W TarE & Ao
w& W At T N owrw g F
AT X §, «wd o Wy e

fafiredt 1 ey € X o oF R
Zfoom & T W AT W wwyw
scqm | &fer & wgar § e @ ®
age fe & v@ vy ¥ Qo el
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Shri Mohanuned Imam (Chutaldrug):
Mr. Deputy-Speaker, Sir, a well~
developed system of transport and
communications is vital and absoluts-
ly essential for the economic growth
and the industrial development of the
country. Roads, Railways and Avia-
tion are the mmportant means of
transport, whereas Posts and Tele-
communication are the most important
means of communication.

At the outset I will deal with the
problem concerning my own State lest
I may forget it later on. This re-
lates to the constitytion of the Postal
and Telegraphic circle in Mywore
State. [ am grateful for the assurance
which the hon. Minister gave a few
days sgo that he would teke early
and immediate stepe for the constitu-
tion of the Post and Telegraphic circle.
I know that this matter has beed
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in this direction,
though it is composed of 19 districts,
I do not know whether the Ministry
is thmking of eonsututlng it into

& Telegraphic circle. But I submit
that this is one of the biggest of our
States, which has become very
big after the reorganisation of
States. It is absolutely essential that
a major circle is constituted in Mysore
State. The major circle should im=
clude Posts and Telegraphs and Tele-
communication services. I hear a
vag:'~ rumour that they are thinking
of giving a Postal circle and not a
Telegraphic circle. 1 submit that the
hon. Minizterr should hestow sufficient
and immadiate attention to this par-
ticular matter.

We should have a major circle
there, with one Post-Master General
and two Deputy Directors to look
after the Postal and Telegraphic ser-
vices. For the last one or two years
this question has been engaging the
aitention of the Ministry, but I regret
to say that the solution has not
materialised. Ere long, I hope, the
constitution of the circle in the State
of Mysore will be an actomplished
fact.

1 find that the Deputy Minister for
Civil Aviation is taking rest and I
want to give him some rattle. As
you know, Sir, our Civil Aviation is
composed of two Corporations—the
Air-India International and the Indian
Airhines Corporation. The Air-India
International works at a profit but it
is to be regretted that the Indian Air-
lines Corporation has developed
chronic deficit. Every year, Govern-
ment have to subsidize to the extent
of Rs. 1,20 crores, and it looks as

it it is impowsible to overcome this
deficit.

CHAITRA 12, 1881 (SAK~)

for Gﬂnﬁa 9416

Recently, Government had appoint-
ed a cost structure committee to go
into their affairs. That committee
have made very valuable suggestions.
In fact, in the report which they have
submitted, they have mede very in-
teresting revelations. For exampie,
they have said that the corporation’s
planning and control of expenditure is
defective; they have also said that
there is lack of cost consciousness,
that budgetary planning is inadequate
and deficient and gross roots have
not developed. Again, the budget is
prepared by one section and the ex-
penditure is incurred by another sec-
tion, and nobody is responsible ulti-
mately. The cost accounting orga-
nisation is not functioning. As for
labour relation, there is no control
of labour relations; labour costs are
not scrutinised, and it seems the
management has abdicated its powers
to labour.

Again, I may point out that the
cost of administration has gone
up; the salary bill has gone up by
40 per cent. during the last three or
four years. Though the revenue is
substantially the same, and
though the work is substantially
the same, still I do not know why
the cost of administ-ation has gone up
to the .extent of 40 per cent.

Taking all these things together, I
think this corporation requires a .
thorough overhauling. Of all the
routes, only those which are operated
by the Viscounts are paying; all the'
other routes are working at a loss;
even the night air mail service which
was fetching us some profit is also
working at a loss. These are things
which have to be remedied. Govern-
ment should look into this. Other-
wise, this deficit will never be over-
come,

I might also point out to the hon.
Minister that these Dakotas which
were purchased soon after the war
were mostly war ts; I do not
know how most of them are func-
tioning now. We have in mind the
recent accident that took place in
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Assamn, and that rather makes me Now I come to harbours and ports.
mervous as t0 whéther it is desirable 1 submitted last year that ours is a
%o oontinue the services of these mmmmm_nmc
Dakotas. It is a fact that there are major ports we are having is very
nearly 48 Dakotas, out of which nearly few. Barring Madres, Calcutta and
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out the year without giving them any
respite. It is quite necessary that
when civil aviation operational staff
are concerned, they have to be kept
erntented and they should be vigilant.
Sc. it is no use making them over-
wrrk., Secondly, they live far away
- m towns and markets, and, there-
fore, they have been asking the
authorities to provide with free
warket places. It seems this conces-
sion was once given to them, but now
it is being denied. It is but fair that
fhis facility must be given to them
because they live far off from the
fowns. It is also necessary that they
should be provided with necessary
Bousing accommodation and medical
facilities. These are matters which
the hon. Minister should look into.
1 am not decrying the working of the
elvil aviation department. I know
the services are being worked efi-
cdently. They are efficient services,
dut in spite of all this, the Govemn-
ment should take all possible steps to
see that they run more efficiently, and
take all possible precautions to avoid
mishaps.

the Government are still in the s

of surveying. To get a thing sur-
veyed is the best way of postpening
it, or avoiding the evil. Even now
it the report we find that they have
not made any allotment for the deve-
fopment of Mangalore or Malpe or
Bhatkal This is very bad. So, I
submit that they must take immediate
action to develop at least one toler-
ably major port in the State of Mysore
and for other States which are
denied the benefit of a port.

In this connection, my hon. friend
Shri Punnoose referred to the location
of the second shipyard. A British
team, an expert team, came here,
went round the whole country, speat
a lot of money and submutted a report
to Government. In the ordinary
course it is the duty of Government
to accept the report of that expert
committep, uhless there is something
radically wrong or radically adverse
to public interest. But here every-
thing looks very intriguing. QGov-
ernment, without giving any reason,
have appointed another committee of
non-experts, appointed some commit-
tee of secretaries and others. Are
they beiter experts than ths experts
we got from England? What is the
motive? Anyhow, that gives me a
feeling that the Government is not



necessary encouragement has to be
given. About that there i{s absolutely
RO controversy

CHAITRA 12, 1881 (SAKA)

just 300 miles away. I come- from
Mysore which is more than a thousand
miles away. I have tried a number
of times to get comnection wsth
Bangslore or with my ‘%eonstituency. I
have to wait for hours and hours.

t,
that ¥ would have to wait for 2 hours
more! This is the state of affairs of
our telephones. In fact, the booking
of trunk calls is something hopeless
and nauseating. We have to wait for
hours and hours and sometimes we do_
not get it at all. And when we cancel
the call, we are charged a penalty of
Rs. 14, for no fault of ours

A more regulated system of the
trunk call facility is necessary. For
example, when you book a trunk call,
eannot the operator tell you that you
will have to wait till such and such
time, two hours or three hours? He
could say, ‘Since you have booked the
call at 8 pm., you will have to wait
till 11 pm. Are you prepared for
that?’. Why should he not give an in-
dictiont He simply asks whether it
is an urgent call or ordinary call
Urgent call means nearly double the
charge. Even if it is an'urgent cell,
it can take two, three or four hours

accepts the booking.
materialises. And when in desperat-
jon we cancel the call, a bill finally
comes to us demaning Rs. 1-4 @
penalty. This is very annoying. I
hope the Minister will take some dras-
tic steps to improve it.

Regarding P. & T. workers, 1
submit that last year there was
trouble which was fortunately
ed. A Commision has been

158
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to look after their interests I want
to bring to the notice of the Minster
some of their minor demands like
holhidays etc A substantial amount
must be given for their canteens, wel-
fare centres and recreation centres

I will only devote a few minutes
to the question of co-ordination of
road transport Roads arc important
means of communication. They have
got abolit 340,000 miles of roads 1n
this country  But for a country of this
size, this mileage 1s very lttle when
compared to other countries We are
having about 30 miles per 100 square
miles, whereas in England they have
208 miles of roads for 100 square
miles That shows that our country
is still lagging in this facility The
country has to be opened up 1 do
not deny that the Government has
done a good deal in increasing the
number of roads We have got a long
range programme All these roads are
trunk roads and mter-State roads
Thev are kept in good condition But
T must bring to the notice of the Min-
ister the deplorable condition of those
roads that are maintained by the ‘ocal
bodies There are roads which do nat
receive any attention in regard to
maintenance There are thousands
and thousands of miles of roads which
are deteriorating, which are actually
being obliterated There are roads
constructed by the community pro-

ts and bv NES blocks T cap call
them only ‘shadow’ roads, because
thev construct those roads for publie
vaze to show them to some high
dignitary  After he goes away, the
roads also disappear, and next year
you do not find any of those roads
That is because when a new road is
1aid no attention is paid to its future
upkeep and maintenance Some carth
§s romoved and a road is built there
But there is no maintenance of the
road for the future Road transport,
T must eubmit, has developed very
well  After 1820, there has been very
great  stimulus  for transport,
Thousands and thousands of buses,

APRIL 2, 1959
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cars and trucks have been plyimg, and
road transport has come to stay.

1S now needed 1s a well organised and
co-ordinated system of road and rail
transport

17 hrs

Recently, the Railway Minister
complained that road transport has
been acting as a sort of competition
It 1s true that buses are being nation-
ahised 1n most of the States, and, im
course of time, they will be nation-
alised I am only referring to traffic
by lormes and trucks

Of course, Government has given a
moratorium They have said that
these wnll not be nationalised till the
end of the Third Five Year Plan
But, meanwhile, a formula may be
worked out, and the routes may be
dwvided into those routes which are
parallel ...

Mr. Depaty-Speaker: There are too
many voices and thev interrupt the
speaker

Shri Raghdhath Singh (Varanasi)-
The Ministers are speaking, Sir

Shri Mohammed Imam: The roads
may be divided into those which are
parallel to the railway lines—inter-
State roads—and feeder roads So
far as those roads which arc parallel
to the railway line and which are in-
ter-State roads are concerned, the
traffic on those roads may be nation-
alised so that there may be traffic co-
ordination But we can leave those
roads which are only feeder roads to
private venture

Only one point more and that is re-
garding river navigation. Now and
then we have been hearing very dis-
quieting things about accidents on
rivers like Godavari, Krishna and
Ganga and others Hundreds of lives
are lost: but Government is compla-
cent Government say that these are
matters to be handled by the State
Governments But, T submit, whe-
ther it i¢ to be handled by the Statr
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Governments or by the Central Gov-
ernment, river navigation requires a
good deal of improvement. Nobody
has any control over these rivers. We
have got all sorts of defective boats
and the pessengers are subject to a
great deal of danger. Therefore, it is
desirable that the Ministry takes
charge of all the boats—] mean boat
trafic—in Godavari Krishna, Brahma-
putra and Gangs; and let it become a
central subject

There is no time and I conclude; I
thank you for the time given.

My. Deputy-Speaker: Now, we will
take up the next item.

Shri Raghunath Singh: Sir, may
begin now.

Mr Deputy-Speaker: We have al-
ready trespassed; we have taken four
minutes.

17'84 hrs,

MOTION RE: CHINAKURI COL-
LIERY DISASTER

Mr Deputy-Speaker: Now, we take
up the next item, the motion that 1s
to be made by Shrimati Renu Chakra-
vartty. But, before we take #t up, I
would like to know from the House
what time it would like to suggest
because no time has been alloted for
this.

Several Hon. Members rose—

Mr. Deputy-Speaker: I should sit
down if all the Members stand.

Normally, we sit up to six o'clock;
today we may extend it to 6.30.

sAalm Member: At least 2} hours,
ir.

Mr. Deputy-Speaker: I have no
objection. If the hon. Members desire
o sit up til] 12 o'clock I would not
have any objection. Normally, we
would not have quorum after six, |
Suppose.

18 LSD-8,
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Disaster

An Hom. Member: One hour will
do.

The Minister of Parliamentary
Affalrs (Shri Satya Narayan Sinha):
Of course, the Mover, the hon. lady
Member is going to say what she has
to say. On this side, the Minister will
reply.f As you yourself have suggest-
ed, I am afraid, after six o'clock, it
will be difficult to keep quorum.
Therefore, it will not look nice if, when
the Minister is replying or, perhaps
when the Mover is having her last
reply, there is no quorum. There-
fore, let us have half an hour for the
Mover and half an hour for the Min-
ister. Others will be listeners.

Mr. Deputy-Speaker: 1 suppose 2»
hour and a half should suffice.

Some Hon, Members: Two hours.

Mr. Deputy-Speaker: Let us see.
Each hon. Member shall have to be
content with ten minutes except the
hon. Mover who may have twenty
minutes.

Shrimatt Renu Chakravartty
(Basirhat): Sir, I beg to move:

“That this House takes note of
the Report of Inquiry into the
Chinakuri Colliery Disaster, laid
on the Table of the House on the
16th February, 1959." -~

It is unfortunate that we are having
to hurry over a discussion of such an
important accident. It is one of the
worst disasters in colliery history and
it actually led to the death of hundreds.
It is one of the biggest coal mines in
India and belongs to the Bengal Coal
Company. It is so big that it pro-
duces more than the entire  State
sector coal and every year its output
is increasing. It is so important that
during the debate on the Demands for

* the Ministry of Steel, Mines and Fuel,

Sardar Swaran Singh has stated that
due to the disaster at Chinakuri they
could not attain the targets set for coal
production. He even made that etate-
ment. Therefore, it is clear that it s





